v

Hhet Sri. D.Panduranga Radd learned Standing Counsel for the
| juranga Raddy, g Co |

IN THE CENTRAL ADMINISTRATIVE TRIBUMAL HYDERABAD BENCH HYDERABAD
0.A.ND.1141 of 18933 . o

Botueen - . Dated: 27.10.1993%

K.Rameshuare// soldl . Applicant — -

- . And T . _
1% W®nion of India, reps by the Secretary to the Government,
Environment, Forests & Wild Life, Paryavaranabhavan, cGo
Complex, Lddhi road, New Delhis - : ‘

AN

, 2, State of A.P,Rep. by its Secretary to the Government, Geny|

Admn.{5C.IFS) Dept. Secretariat, Hyderabads

, o Respondents —
‘Counssl Por tha Applicants : 5rij G.Raghurem~ \' A
' Counsel Por the Respondents s+ SriJNJRsDevaraj, Sre CGSC

¢ Srig O.Panduranga Reddy, Spl&”

, ~ counsel for AP State _

C ORA Ms | L, . o 7

. Hen'ble Mr,’ Justice V.Nealadri Rao, Vice Chairman(//
Hon'ble Mr. R.Ranga Rajan, Administrative Membsr

The Tribunal made the following order:=

ADMIT. ‘It is stated for the applicant that the next
vacancy in the cadre of Chief Conservator of Faorests in A{P{Btat
arises on 31.10.1993 and the applicant prays that the said
vacancy may be kept unfilled till this (R dlspf %%uﬁf:;‘;hm
raspondants have taken time for filing counterd/ It is statadzﬁ

2nd respondéﬁ%i?égﬁut of station and he is expected on 1.11:83.
In the circumstances, the 2nd respondent is restrained from
fil}ing up the post of Chisef Conservator of Forests which i
going to arise on 31.10,1993 until furthsr orders. Call on
211218935 <~ | |

Coapy to:= ‘

14 Secretary to the Government, Enviroament, Forests ‘& Wi
Parjavarapabhavan, CGO Complex, Union of Indi.a, Lodhi
New Delhis—3 : '

2. Chief Secrstary to the Government, Genddmn{SC.IFS) De
State of A.,P., Secretariat, Hyderabad. -~ _

3, One copy to Sri, G,Raghuram, advacats, CAT, Hyd.fj::n

4, One copy to Sri. G.R.Devaraj, Sr. CGSC, CAT, Hyde'

5 Onecopy to Srig/ggpanduranga Reddy, Spl. counsel for

6. Ona spare copye ‘ . ,
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IN THE CENTRAL ADMINISTRATIVE TRIBUWAL
HYLERABAD BENCH AT HYDERABAD

THE HON'ELE MR.JUSTICE V.NEELADRT RAO
VICE CHAIRMAN

AN
- oS5

THE HON'BLE MR.A+B:GORPHI :MEMBER(A)
AN

THE HON'BLE ME,.TJCHANLDRASEKHAR REDDY
: MEMBER( JULL)

ND _
THE HON'BLE MR.P.T.TIRUVENGADAM:M(Z)

Dateds 2T /“%—1993‘

! ~ ORDER/JUDGMENT: { }

. MeB s fRoBof Co By O
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O ANo, //ﬁ/_/? ?v
_  TANGe e (WP )

Q,”Kﬁﬁitted and Interim directions
issusd '
Alldowed,
Disgosed of with directions
Dimi\f,sed.

) Dism%ssed as withdrawn
Désmi?sed for default.
Rejecﬁgd/Ordereda

]
No order as to costs.
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